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NATIONAL COMPANY LAW TRIBUNAL
CIUTTACK BENCH

CUTTACK

ORDER SHEET OF TH[] ]FIEARING ON 13th JULY ,202I,03:OO P.M.

CA (CAA) No" 6/C812021

Present: 1. Hon'ble Member(J), Shri Rajasekhar V. K.
2. Hon'ble Mem

For Petitioner (s) Mr. Saroj Kumar Ray, CS
Mr. S. K. Rout, Adv.

ORDER

For Respondent (s)

Reserved for Order.

sd S.,l
Rajasekhar V.K.

Member (Judicial)
rasad

echnical)

on Shri Satya Ranjan Prasad
Name of the
Company

EZMA Foundation & Ors.

Under Section 230-232

Ka usha I


